SCHEDULE |
- FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF HPS WELLNESS PRIVATE LIMITED

No. | PARTICULARS REMARKS
1. | NAME OF CORPORATE PERSON HPS WELLNESS PRIVATE LIMITED
2. | DATE OF INCORPORATION 28/04/2016
OF CORPORATE PERSON
3. | AUTHORITY UNDER WHICH REGISTRAR OF COMPANIES -
CORPORATE PERSON IS MAHARASHTRA, PUNE
INCORPORATED / REGISTERED
4. | CORPORATE IDENTITY NUMBER U72900PN2016PTC164188
OF CORPORATE PERSON
5. | ADDRESS OF THE REGISTERED ADVAIT, A-69, PURU CO-OP
OFFICE AND PRINCIPAL OFFICE HSG. SOC. 235-A, VIMAN NAGAR,
(IF ANY) OF CORPORATE PERSON LOHAGAON PUNE 411032
6. | LIQUIDATION COMMENCEMENT 08/12/2022
DATE OF CORPORATE PERSON
7. | NAME OF LIQUIDATOR : MRS. SHILPA DIXIT
REGISTERED ADDRESS WITH 502, SHREE MALATI MADHAV CO.
INSOLVENCY AND BANKRUPTCY OP. HSG. SOC. KOHINOOR COLONY,
BOARD OF INDIA (IBBI) : SAHAKAR NAGAR NO. 2 Pune,
Maharashtra-411009.
COMMUNICATION ADDRESS : 3RD FLOOR SATYAGIRI APARTMENT,
77, VIJAYANAGAR COLONY, 2147
SADASHIV PETH, PUNE-411030
E-MAIL ADDRESS : shilpa.dixit@kmdscs.com
TELEPHONE NUMBER : 9822394384
THE REGISTRATION NUMBER IBBI/IPA-002/IP-N00756/2019 -
OF THE LIQUIDATOR : 2020/12563
8. | LAST DATE FOR SUBMISSION OF CLAIM 07/01/2023

Notice is hereby given that The HPS WELLNESS PRIVATE LIMITED has commenced voluntary
liquidation on 08/12/2022.

The stakeholders of HPS WELLNESS PRIVATE LIMITED are hereby called upon to submit a proof of
their claims, on or before 07/01/2023 to the liquidator at the communication address mentioned against
item7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

In order to get a copy of the form, you may download the same from the website www.ibbi.gov.in and
Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017) .

Submission of false or misleading proofs of claim shall attract penalties. @

Date : 9 December 2022 Mrs. Shilpa Dixit
Place : Pune Liquidator
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